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  Name of KV No. of case(s) pending 

  Noida 01 

  Pragati Vihar 01 

  Arjungarh 01 

  Sainik Vihar 01 

  BSF Chhawla 01 

  No. 2 Delhi Cantt 01 

  No. 3 Delhi Cantt 01 

  Sec. 5 Dwarka 01 

  No. 1 AFS Gurgaon 01 

  NFC Vigyan Vihar 01 

  Paschim Vihar 02 

  Pitampura 01 

  Sec. 8 Rohini 01 

  AFS Tughlakabad 01 

  Sec. 4 R.K. Puram 01 

 (c) The main reason is the non-receipt of the required documents from the employees 
concerned in a single lot. 

 (d) and (e) KVS has informed that most of the cases of anomaly in fixation of pay have 
been resolved and no single individual is responsible for the delay. In order to settle the pending 
16 cases of pay anomaly, a special drive is being organized in the first week of December, 2009 
and all the cases are expected to be resolved within 3 months. 

Sarva Shiksha Abhiyan 

 †966. SHRI KAPTAN SINGH SOLANKI: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

 (a) the details of budget allocated for various States under Sarva Shiksha Abhiyan 
(SSA) after the year 2005; 

 (b) whether Government is considering the proposals submitted by all States; 

 (c) if so, the details thereof; 

 (d) if not, the reasons therefor; 

 (e) whether Government has considered assessment of Sarva Shiksha Abhiyan; and 

†Original notice of the question was received in Hindi. 
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 (f) if so, the steps taken by Government over this assessment? 

 THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI D. PURANDESWARI): (a) Details of Central Budget support released to States/UTs 
for implementation of Sarva Shiksha Abhiyan (SSA) programme from 2005-06 onwards is 
enclosed as Statement (See below). 

 (b) to (d) Annual Works Plan and Budget proposals of all the 35 States/UTs are approved 
on annual basis in the beginning of financial year for implementation of SSA programme. 

 (e) and (f) The implementation of SSA programme is reviewed on six monthly basis by a 
Joint Review Mission (JRM) comprising educational experts and representatives from 
International Development Financial Institutions. So far ten such reviews have taken place. The 
10th JRM held from 20th to 31st July, 2009 has noted the progress towards the SSA goals with 
considerable satisfaction. 

Statement 

GOI releases during 2005-06, 2006-07, 2007-08, 2008-09 and 
2009-10 under Sarva Shiksha Abhiyan 

(Rupees in lakhs) 

Sl. Name of the State   GOI Release   
No. 
  2005-06 2006-07 2007-08 2008-09 2009-10 
      (as on 
      17.11.2009) 

1 2 3 4 5 6 7 

1. Andhra Pradesh 37999.00 45245.56 28100.00 71031.78 13569.90 

2. Arunachal Pradesh 4442.51 7143.74 11043.55 13683.64 4117.00 

3. Assam 13850.00 51464.72 28903.62 42740.91 42480.00 

4. Bihar 32399.56 107744.39 135417.64 186158.47 45000.00 

5. Chhattisgarh 30184.39 50182.20 46787.76 51853.86 46892.60 

6. Goa 728.12 724.12 899.57 804.41 550.58 

7. Gujarat 15084.84 14806.97 22658.26 25432.47 8031.73 

8. Haryana 10196.55 25647.12 14220.00 20546.87 10000.00 

9. Himachal Pradesh 7614.66 6250.75 7638.30 8552.99 8608.00 

10. Jammu and Kashmir 18530.55 22083.37 20063.27 20532.59 30000.00 

11. Jharkhand 28568.50 51515.00 80748.99 69041.09 15000.00 
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1 2 3 4 5 6 7 

12. Karnataka 28303.78 54206.98 40604.78 51578.19 44220.60 

13. Kerala 5939.00 6382.00 8323.42 10854.04 6039.50 

14. Madhya Pradesh 77173.12 110879.68 86769.94 85569.35 100249.00 

15. Maharashtra 50235.31 52158.56 45729.96 67386.02 48023.00 

16. Manipur 3208.44 9.24 1850.95 321.21 500.00 

17. Meghalaya 1921.00 4294.00 9359.63 9440.36 8383.00 

18. Mizoram 2559.15 3441.69 4212.02 5112.59 2645.00 

19. Nagaland 2323.01 2315.20 4596.00 2867.87 1413.00 

20. Orissa 32792.50 44010.95 62853.68 49080.9 63061.60 

21. Punjab 14683.89 12879.92 10493.88 13808.1 8973.00 

22. Rajasthan 60313.43 75809.82 101307.20 108326.8 112724.00 

23. Sikkim 1062.50 402.14 1036.25 1075.31 986.00 

24. Tamil Nadu 35329.53 37329.65 53125.09 45414.47 48366.00 

25. Tripura 7070.19 5330.01 4178.49 6464.12 4273.00 

26. Uttar Pradesh 182799.00 206654.00 204758.00 212884.89 178448.30 

27. Uttaranchal 10004.00 16934.00 13162.80 11444.45 13997.29 

28. West Bengal 34199.79 61736.80 90571.68 65169.37 94142.00 

29. Andaman and 163.00 419.62 187.10 780.54 312.44 
 Nicobar Islands 

30. Chandigarh 350.00 300.00 934.95 820.52 826 00 

31. Dadra and Nagar 0.00  100.00 418.54 104.63 350.18 
 Haveli 

32. Daman and Diu 111.91    69.00 

33. Delhi 1100.00 4230.24 1671.55 1529.01 1163.00 

34. Lakshadweep 0.00 87.47  70 41.00 

35. Pondicherry 529.40  577.07 638.59 273.96 

 TOTAL: 751770.73 1083719.91 1143203.94 1261120.41 963729.68 

36. National Component 952.00 1115.04 1328.58 1459.41 1117.89 

 GRAND TOTAL: 752722.73 1084834.95 1144532.52 1262579.82 964847.57 




